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in the main tourict destinations 2s well 24 the meuo oites like Delhi,
Mombai, and Bangaiote. The shordage o very acule duning the ceak tourist

eason from Geleper to March every vear. The framendous increase in
foreign ard domestic tounsis is the pmcapa! reason for the shortage of
hoiel roems.

) and () N, i Howsavear, the Ministry of Tourism has aunchs
schame of Bed & Breakfast asking the house owners to pre
accommodation for the bensfit of tourists The main requisite of the schn
iz that only these heme owners, who ars able 1o offer g munimum of oo
room or @ maximuin of five rooms of prescribed soecification are eiigibie 1©
apply iof this sshame. Tha idealis o provide 2 clesn and afferdable piace
aign and domastic ournisis and 2 pporiuniv o qtagw;th an ingtzn
Dmis and traditings and relish authentic
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ASLHLE WHT the Minister of WATER

(g) whether Cantrag radsad Waler S i : ducting a suivey
n Daihiin two bhrf DEY T legasi and reguiatory framework penaining
tu utiizaton of gicund wale! i b@s:erman-_agome:ntcsa naturai resources;
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(b)ywhethai e "3;‘-"‘, <
to rogulaie the use of 4 ¢
such an act is yet to ue pwsed

{c) whether objectiva of the stuay & 10 analyze existing iega: and
regulatcry utiization of ground water; and

{d) i s0, the detlaiis of study report of &ll the States?

THE MINISTER OF STATE IN THE MINISTRY OF WATER
‘RESOURCES (SHRi JAY PRAKASH NARAYAN YADAV). {(a} to () No
separate survey has been conducted by Central Ground Water Authorily
(CGWA) to analyze the legai and reguiatory framework in different States,
including Delhi. However, based on ground water assessment carried cut
jointly by the Central Ground Water Board (CGVVB)j and the States, CGWA
has notified South and Sauthwest districts in NCT Dalhi for regulation of
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" [19 December, 2006] RAJYA SABHA

- ground water'development and management to control over-exploitation
and consequent depletion of c:ound water fable. .

'Water' being a State subject; lt is the respons:bmty of the concerned
States {o take necessary steps for proper management of ground water
resorces. However, Ministry of Water Resources have circulated to the
States and Union Territories, a draft Mode! Bill to regulate and control the
development and management of ground water. The Bill was jpitiaily
circulated in 1970 which has been re-circulated in 1992, 1996 and 2805 for
adoption. So far ground water legislaticn has beenr ~nacted by the States
of Andhra Pradesh, Goa, Himacha! Pradesh, Kerala, Lakshadwesp,
Pondicherry, Tamil Nadu ang Wes! Benga! ‘

Assessmant of average rainfall

$3013. " SHRI RAM JETHMALANI:
SHR! RAVI SHANKAR PRASAD:

Will the Minister of WATER RESOURCES be pleased to state:

(a)whether itis afact that as compared to the average rainfall in preceding
decade, the country has registered more rainfall in monsoons in the current
year,

{b) if s0, the details thereof;

(c) the assessment of average rainfall in the basins of large rivers of the
country over the years, year-wise; and

{d) the rainfall in the current year, basin-wise?

THE MINISTER OF STATE IN THE MINISTRY OF WATER
RESOURCES (SHRI| JAY PRAKASH NARAYAN YADAV): (a) to (d) A&s -
per the information furnished by India Meteorological Department (IMD),
the average Sourth-West monsaon rainfall for the country as a whole dtiring
the year 2006 has been estimated to be 889.4 millimetre (mm), a vaiue
which is very close to the normal rainfait ¢f 892.2 mm. The average annual
rainfall for the country as a whole in the last 10 years is given in the

~ enclosed Statement-I (See below). The average mensoon rainfall in the
major river basins for the last 10 years is given in the enclosed Statement-1!.

-

1Original notice of the question was received in Hindi.
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